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one-third less than the rated capacity, how
can the plant make any prqﬁt ?

Let us sec the reasons why production is
so much less and who is responsible for this.
According to the Report, the main trouble
is that labour is not cooperating. This is
evident from the fact that in Rourkela
1,72,592 man hours have been lost during the
year. In Bhilai 31, 885 man-hours were lost.
In Durgapur it is shocking and the figure is
3,84,760 man-hours lost. If there is so
much loss of production, how can the steel
plants make any profit ?

Not only during this year, but from the
very beginning, from the time the plants
came into production, the labour non-coope-
ration trouble has been continuing. On the
one side, our friends in the opposition are
criticising the loss on the steel plants, on the
other side they are not co-operating in increas-
ing production, but are always trying to
create some troubl The is
losing its energies in  solving the labour prob-
lems. If one problem is solved, a second
one comes up and if thatis solved, a third
one comes up. This has become continuous
and the are always busy in
solving the labour problems, and as such up
till now the steel plants could not achicve
their rated capacity. This is a national loss.

There is acute shortage of steel. If the
plants had worked to capacity, the country
would have produced at least 1.9 million
tonnes more of steel. Because of acute
shortage, the country had to import Rs. 100
crores of steel.

MR. DEPUTY SPEAKER : He can con-
tinue on Monday.

15.59 hrs.

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS
SIXTY-FIRST REPORT
SHRI M. G. UIKEY (Mandla) :
to move:

1 beg

“That this House do agree with Sixty-
first Report of the Committee on Private
Members’ Bills and Resolutions p {
to the House on the 14th April, 1970.”
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16 hrs.

MR. DEPUTY SPEAKER : The question
is:

“That this House do agree with the
Sixty-first Report of the Committee on
Private Members’ Bills and Resolutions
presented to the House on the 14th April
1970.”

The motion was adopted.
16.01 hrs.

RESOLUTION RE: UNEMPLOYMENT
PROBLEM—Contd.

MR. DEPUTY SPEAKER : We shall take
up Dr. Ram Subhag Singh’s Resolution
now. We have allotted two hours to this
Resolution but we have already taken 2}
hours. Quite a number of Members want
to spcak and some of them are from parties
which have already spoken. I think we
should first give a chance to Members from
parties which have not spoken. Mr.
Abraham is to continue his speech but he is
not there.

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : Our amendments are there ; we
want to say a few words on them.

MR. DEPUTY SPEAKER We  shall
come to that later on. Shri Samar Guha—
he is not there. Shri S. C. Jha.

SHRI  SEZHIYAN (Kumbakonam) :
While I accept the importance of this reso-
lution, I may point out that we have exceeded
the time allotted for it, namely, two hours;
we have actually taken 2} hours. Ifwe can
conclude the discussion on this resolution,
before 4.25 p. m. and allow two hours for the
resolution of Mr. P. Ramamurti I think
that my resolution which is the third in the
order paper will have some chance of being
taken up and discussed. Therefore, I want
you to allow me at least a minute or two
just to move my resolution ; otherwise it is
very difficult to come on the order paper
again as it will lapse today. The chances
of its coming up again are highly improbable.

MR. DEPUTY SPEAKER: I shall consi-
der the rules and see if rules permit it.
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MR. DEPUTY SPEAKER : We have
already spent 2 hours 40 minutes on this
resolution, How much more time shall we
spend onit?

SHRI KANWAR LAL GUPTA : Itisan
important resolution. It should be extended
by 1} hours at least.

SHRIMATI TARKESHWARI SINHA
(Barh) : Thisis a very important resolution.
President Giri himself has written an article
in which he says that the problem covers 10
to 13 million unemployed people. We
can leave some time at the end for the next
resolution  to be moved and discuss it till
then.

SHRI SEZHIYAN : If Government is
coming forward to accept the basic demand
in some way we may cutshort the time.

MR. DEPUTY SPEAKER : Let us
decide. When do I call the Minister ?

'SHRI KANWAR LAL GUPTA
O'clock.

MR. DEPUTY SPEAKER : All right.
I will call the Minister at 5 O'clock and after
him the mover will reply. Mr. Bhandare.

SHRI R. D. BHANDARE (Bombay
Central) : Mr. Deputy Speaker, Sir, so

At 5
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far as the Resolution is concerned, I must
mention two points : one is that the note
of the fact of ployment has already been
taken by Government on 28th November,
1969; and the other is that at the time of
drafting of the Fourth Five-Year Plan various
study groups were appointed and this fact
of ploy had weighed with the
members of the study group. [ happened
to be one of the members of that study group
and we have already taken very serious note
of it and have made certain suggestions. In
view of this, how far and to what extent
will it be reasonable to get the Resolution
passed ? Therefore, I have mentioned these
two facts.

When we talk of the question of unemploy-
ment, there are two propositions that we
must take into consideration: One is under-
employment and the other is unemployment.
Vast as our country is, huge as even the
material available in the country is and
backward and underdeveloped as our
country is—let the Leader of the Opposition
and Professor Ranga note that I do not justify
it, because our people are the most sufferers
because of under-employment and unemploy-
ment. Whenever there is a discussion on
the question of uncmployment, we always
pay more attention to the question of edu-
cated unemployed.

_SHRI RANGA (Srikakulam)) : And
urban unemployed.

SHRI R. D. BHANDARE : There is also
dﬁc q nftll’e Ay A .I ¥ a1
and the rural unemployed.

Government has made all sorts of studies
and has also had the National Employment
Service Scheme. Under this scheme we have
Employment Exchanges at different places.
But what is the position of these employment
exchanges ? During April to December last
year, only 3,26,338 persons could get employ-
ment. How many persons have registered
their names and whose names are on the
live register, is worth noting; the figure is
astounding. 34,23,885 are the persons whose
names are on the live register.
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I need not mention that apathy and dis-
appointment are the two ruling pasions of
our people. Very few individuals go to the

ployment hange for getting their
names registered. A number of persons
simply do not go to the employment exchange
at all. Take the illustration of even edu-
cated persons ; even they do not go to employ-
ment exchanges for getting their names
registered. But in spite of this apathy or
inactivity or loss of faith because of dis-
appointment and disgruntlement, even the
names of those, who took care to go to
employment exchanges and whose names are
on the live register, are to the extent of
34,23,885. What happens at the employment
exchange? Now-a-days, there are so many
complaints—I come from Bombay ; I know
the complaints — that unless you pay some-
thing, you simply cannot get placement at
all even though your name may be registered
there. I hope, the hon. Minister will take
very serious note of it. It is not for the first
time that I am mentioning it. He is also
equally aware of it. But then it is my duty
to mention it and emphasize the fact that
even at the time when the man is no better
than a beggar, he is unemployed, and it is
very difficult to maintain himself and his
family, he is expected to give bribe to the
officer for getting an ploy How
could he give a bribe when he is unemploy-
ed? 1 will not dwell on this elaborately,
16.21 hrs.

[Sur1 K. N. TIWARY in the Chair]

I would draw your attention mainly to
the question of rural pl I need
not i that agricul is  the major
industry of this country. Agriculture is a
means of living of the majority of people in
this country. How this major means of liv-
ing is distributed is a quition worth studying.
It has been so often repeated in the House
and those who are the leaders of farmers and
agriculturists are aware of the fact that 74
per cent of the people living on the agricul-
ture are small farmers and marginal farmers,
leaving aside the landless and agricultural
labour, Then, when we talk of the small
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farmers having not more than 5 acres of land
and marginal farmers having not more
than 2} or 3 acres of land, the landless
and agricultural labour, we must take note of
the fact as tofor how many days they get
employment during the year. You will be
surprised to know that the majority of these
persons live a life of unemployment, semi-
starvation and starvation. The Government,
therefore, shall have to come forward with
a proposal to start as many agro-industries
as possible so that those who cannot leave
their villages and who have small or marginal
farms may get an alternative employment.
The industrial policy is based on 3-tier
system, individual, cooperation and the
public sector.  So far as cooperation is con-
cerned, [ am, really sorry to mention, in this
country, cooperation has also become a mono-
poly of certain individuals. You go to
different places and look at the sugar coopera-
tives. You go to any place, not only to
Maharashtra, you will find the same pheno-
menon. It has become a monopoly. There-
fore, il at all cooperation is to be made

ful, the Agro-industry should be
so distributed that the agricultural labour
and the landless should have some share

in it so that they can also have a means
of living. This is a concrete suggestion I am
making. Otherwise, what will happen is
that the tension and this problem of unem-
ployment will continue,

Sir, let me make a mention of the warning
given by Dr.  Ambedkar, on 25th November,
1949, when the Constitution was framed and
presented to the people of India. He said :

“On 26th January,
have political d acy g Y
one man, one vote, one value. But there
will be social and economic inequality. If
we allow the social and economic in-
equality to continue for long, these under-
privileged and down-trodden people will
lose their patience and destroy the whole
fabric of society.”
And the first symptoms are found to-day be-
causc there is teasion every where in the
country,
With these words, I have done,

1950, we shall
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1 S

Sinha.
SHRI SAMAR GUHA (Contai) : My
name is the first.
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SHRIMATI TARKESHWARI SINHA
(Barh) : Mr. Chairman, Sir, the House has
concern, Only a few weeks before the Presi-
dent wrote an article in the newspapers in
which he said that the problem of unemploy-
ment is anywhere from 10 million to 50
million people. He also said that nearly
100 to 150 million people are semi-empl d

Itisa that they have been
increased. But whatis the problem? The
number one problem facing the country is
to channelise the man power resources,
Actually Dr. Hazare who was appointed by
the Prime Minister as one of the Deputy
Governors of the Reserve Bank came out with
a staternent when the banks were nationalised
that if the nationalised banks have to give any
advantage to this country, then the entire
economic structure has to be changed. He
said that there should be a complete change
in the structure of the Fourth Plan. Even
Dr. Galbraith said that the Second Plan and
the Third Plan have not helped in removing
or reducing the imbal Actually, the
plans have been instrumental in creating im-
balances because they have not been able
to take care of the backlog of unemployment
which came from the First and Second Plans.
And if the same kind of pattern prevails in
the Fourth Plan, the backlog of unemploy-
ment will be such that it will explode the
country. To-day the riots and disturbances
in the Universities are primarily due to the
reason that the present day education is not
conducive for them to have any future for

For example, the entire agricultural labour
is semi-employed. You come from a village
and you know that most of this agricultural
labour suffer a pitiable plight because they

k ] You had been to your constitu-
ency when you contested the Elections in
1967. You must have faced the situation
that most of the young men who were Matri-
culates had become Graduates. They were

have no other employ oppor in
the villages. We have seen that even when
there is no cultivation in the field, that day
nothing will be cooked in the house of the
agricultural  labourer because he has no
money. He will have to go to a money-lender
for some amount so that he can really give
something to his family because he has no
pacity. He gets hing for
his daily work and that is spent the same day.
There is  hardly much means available to
them in the villages.
I:msosurpriaingthutthuioml Deve-
Jopment Council approved the Plan. The
budget has been presented and it was dis-
cussed. But the most urgent problem facing
this country has not been taken care of at all
by cither the National Development Council
or the Government. We have seen that some
public sector allotments have been increased.

ployed for the past one year. Some of
them are unemployed for 2 or 3or 5 years.
Whenever you go to the constituency, hun-
dreds of young people come to you asking
for jobs. I tell them that even if I were the
Prime Minister, it would not have beenin
my discretion to give jobs to all the people
who come in hundreds and thousands. What
is the kind of job available to them?
Either they like to go and work in some
private company or firm or they like to get
mploy in Go " service.  But
what is the position? Today, we have
already reached the saturation point.

If you sec the State budgets, if the budget
is to the tune of 100 crores, the emoluments,
salaries and allowances of the State Govern-
ment ploy itsell 65 to 88
crores. What is left is somctimes Rs. 20 crores
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and sometimes only Rs. 18 crores, What
Kind of develoy is possible with this
small amount left? This is a completely lop-
sided budgeting. 1 don't know how the
National Development Council approved this
Plan as it is without taking sufficient care
about the number one problem that is facing
this country. Now I am reminded of
Gandhiji more than ever before. His whole
idea of decentralised economy was primarily
for this reason. He did realise that there
is tremendous labour force in the country
while we are short of every other material in
every other respect. There is more than 14
of the world's population in our country but
there is only 2}% of the world's land avail-
able in our country. There will always be
a big gap between resources that are avail-
able in our country and the manpower. But
1 find there is absolutely no manpower plan-
ning in the entire Planning or in the Budget.
Sir, we are talking about brain drain from
the rural areas to the urban areas. This is
taking place becausein the rural areas they
don’t have anything to reckon with or to
give them hopes for abetter future and so
they migrate to urban arca. When they mig-
rate their condition becomes as if they are third
class citizens of our county. Today, if
you really see the Taj Mahal Hotel adozen
people will spend Rs. 1,000 for the dinner
over-night , but in front of the Taj Mahal
Hotel, you will sec large number of people
living in the pavements whose lives, whose
éﬁmu, are there on the pavement itself.
In the city of Bombay there are 5 or 6 lakhs
of such people who sleep on the pavements,
whose life and whose existence is on the pave-
ment only. Onthissituation, evenMr. Gunnar
Myrdal has said that there should be
complete structural change in the plan, an
orientation to provide emergency employment
opportunities no care has been taken. We
from our organisation have suggested that
there should be Rs. 250 crores in the plan
itself carmarked for emergency employment,
for employment opportunities schemes. What
are those schemes? Two or three schemes
are there which can give heavy employmeat.
I do not say that Bokaro should be shelved.
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But Tcould have understood this, ‘when the
problem of employment was serious in this
country, a thousand crore worth of Bokaro
plant could have been kept in .abeyance for
three or 4 years and a re-priority should
have been geared up in  this connection. One
is this network of tubewells. Sir, you know,
tubewell does not require very much money.
Ifyou set upa network of tubewells, you
start them in 3 months’ time, and get the
reward in another 3 months and the next
crop can be available to you within &
months ; and your whole project starts giv-
ing results within 6 months. It can provide
ities to many.

Then, I come to house building program-
mes. The rural housing scheme is virtually
nil, I should say. Even a small house-build-
ing activity, for instance can give employment
to 15 individuals in house construction. If
yYou really have a big house-building cons-
truction programme you can absorb lakhs
and lakhs of unemployed people in the
country, I would like give one instance, The
Bechtel Corporation were asking for market-
ing facilities for distribution of fertilisers;
it was not supported by us because we
thought if they go in the villages they will
completely influence our lives and, therefore,
we had opposed that scheme of theirs. But
I would like to say this, that in that scheme
of theirs therc was a very realistic analysis
of the situation. They had suggested that
they would utilise the petrol pumps, for pro-
viding servicing in the rural areas. In
the State of Bihar, I know—you also
come from that State—that in about
100 miles, there is no service station. Iam
a cultivator and so [ have to keep my tractor
with me as well as the bullocks. '

I cannot depend on tractors for the culti-
vation because if any small part isout of
order, I have to go to Patna or Gorakhpur
which is about 100 miles away for servicing
or repairing that., I would have thought of
doing that in a petrol pump—either in
Burmah Shell, Caltex or 1.O.C. The Govern-
ment of India could have made some efforts
thereby they could have absorbed diploma-
holders as mechanics. They could have
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provided some arrangements for the repair
of tractors. By this scheme they could have
given employment to lakhs of people. Sir,
there is unemployment in the country.
There are nearly 80,000 engineers and about
2,96,000 other people who are unemployed.
That means the total comes to about 4 lakhs
of people who arc techoicians from the
engineering colleges or polytechnics who are
unemployed. We could have given them
employment under this one scheme. They
can go for service to the rural areas, And
this is a must. In this country out of the
tractors available, nearly 50% of them are
out of order. And therefore these three
schemes should have been givena top prio-
rity. And some of the big schemes which
may be very essential ones could have boen
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ing to resolve the labour disputes. They
have not been entrusted with any other work.
Looking the labour problemsas a whole, I
say that we are always thinking of these
problems but thereis no positive manpower
policy at all in our country. Thisisa thing
which we are facing in the last few yeams. At
least for the first time the Government is talk-
ing of the enormity of this problem. We
have seen that out of the employment poten-
tial, only about 4%, of the catire labour force
in the country is manned by the matriculates
andfor graduates which is so insignificant
a fraction. But this is expanded to a large
extent in a developing country like India.
All the same, the pressure on the expansion
of college education comes in everywhere,
Whyisitso? It is because the people want
to be grad by their efforts so that they can

postponed to meet these g
ments and we should hweowgamsedthc

ﬁndabeuerphoe in the market. Equating
to technical education is

planning on the basis of an gency plan-
ning. But it seems there is no concern  at all
on the part of the Government. They have
announced just now three steel plants whereas
the most important problem which the Andhra
PﬂdahMyamormypnnd Indnto—day
are facing, is the ed
They have oot announced any achemeabout
them. 'I‘hcthenmwrd.euddwan-

any for mect-
ing the pmblemfmedbvtheedmwd

1 hope that the Government would accept
this Resolution and bring about certain
structural changes and convert this Fourth
Five Year Plan into an emergency employment
planning for three years or four years. There is
recession on the one hand and on the other
hand there are so many educated unemployed
people in the country. Unless something is done
in this regard the entire social order will
be pletely disintegrated. In the com-
ing years we have to be very very carcful
about this.

SHRI R. BARUA (Jorhat): Mr. Chair-
man, Sir, I take this opportunity to speak
a few words about the labour problem. First
of all let me say that I have a grievance with
this Ministry—the Ministry of Labour—that
this is nothing more than a ministry except-

vtr)!good_ But there is no policy whatsoever
in the country in spite of the recommenda-
tions made by the Kothari Commission. And
noserious effort has been made in order to find
out our requirements as also the mannerin
which we should proceed. This is with
regard to the ed | ployed peopl
What is the posidon about the vast
majority of people who are unemployed or

As my bon. friend Shrimati Tarkeshwari
Sinha rightly pointed out, that is enormous
and no atteation has been paid to that aspect
of the matter.

Now they are left at the mercy of the
people in the villages who can employ them
and it is always an employer’s market. The
result is that the labour force in the rural
areas, heth d d or d d,
whether skilled or unskilled, is completely at
the merey of these people. The result is that
things have gone to such an extent that at
any time there can be an explosion which will
devour all of us. Probably we are ignoring
that aspect of the thing.

We are talking of Naxalite activities. We
are talking of their rural base, How is it that
they get a base in the rural areas? Because
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there has been  complete neglect of the entire
area,

Secondly, with regard to planning, we
have taken up big schemes but we have not
taken care of absorbing these people. In our
country, mobility of labour is not as we find
in the modern advanced countries of the west.
Therefore, our primary attention should have
been devoted to seeing that this unemployed
force is employed, and to that extent, there
should have been sufficient plant and funds
for agro-industries and industries which cater
to the needs of the people there and the
country at large. That we have not done.
Even the scheme referred to by Shrimati
Tarkeshwari Sinha in regard to tubewell,
for instance, was never seriously taken note
of. That would not only have given employ-
ment but it would also have developed the
economy of the rural areas and as a result
the unemployment problem would not have
become that serious.

According to present estimates, at the end
of the Fourth Plan, we would havea backlog
of 14 million. I do not put much trust in this
figure, because it must be much higher. It
may, as the Presid said, be b 10
and 50 million. Whatever it is, I hope that
Government will see that the Labour Ministry
is seized of this. They should study the
problem in depth and must be entrusted with
determining manpower policy. Then alone
shall we be in a position to sce that our un-
employment problem is tackled at least to
some extent.

st wax aw A (feedt @=) :
Taafy oY, 4% GXATT W AHEAT B
forarety, difareft s doparent Sz F @ 8
FaH 7@ I § g9 faaan g fs e
a% THIL H qZ AIFE W AR T §
f& gmt 2@ A fred & Aqw §,
frax g # s A e # &1 369
gt @5 aF W FLEL A WA W
Fr ifaT T F1 ) gaifs gfaaET F 9@
sifeea fafoew §, ag=83 39 aR
41, 3% ey formr gan & frge oF
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T T AAFT N AT ATIEA gE
] F ogwR wE s § ageae
ATTHT 9F FT FATAT E :
“The State shall, in particular, direct
its palicy towards securing—

‘that the citizens, men and women
equally have the rightto an adequate means
of livelihood'.”

Iad ag + faer gan & fr -

“The State shall make effective provi-
sion for securing the right to work, to edu-
cation and to public assistance in cases of
unemployment.”

& & g wTea § &5 w0 A a s
TAAT ST 99 f5qr & fF 3 Frad
g gaeATs §, fFaY srgaeE 8,
fema swEcTaaTay ¥4 Wi § frad
g o) wgH fead &) A aw m®
HEIC W O A, @Ay aeie g,
FAFAT AR Al e T o1 @
Tg AT 79T AT

@ T s e fFag g s
TEdt & cOR aW I gL BT A A
yaeqr § ag T TG &1 G wE
¢ fF ur o qamt § 39# aiv gar
T qEAME @1 9w, a1 saar qar
&< far 59% 5,000 @ gEeE A
A | FEI-FAX AR AW FF W
quET & @At @At & 0 ag A
YT awe §, sigt 9T 35 fafaas |
s g a@ gr Wi YewwdAT & Oy
HEAT g g A0Sl G E ) I§@ W
ara @t ¢ 5 oF fawgmad dredfu
2 g 3w ¥ faawt oF ersafas g
g1\ 99 aF 48 981 g 9% ad gee-
I WAT WY 1 eI R
Fré ST FA TATAL &)
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grea ag ¢ & I g aarea @9
& are, arwr forad A IHT§ IEw
FOG T AW IFTCE AEA A9
®ew 1 W F3T A F o ey
AMGHT AXTAT & AT AW ARG FT G
qem 7 AT UF @9 §Adt 2
|t &1 aar oA F fay fF e o
ggo st fafaerr ggr &0 &, et &
it e grFem &1 wh A IEd
N gHET g g gt 4 Amt #
grgwenfasd tzamfear @@ sT 5
gFre q€t siafes § N F @
qigdt & 1 3IF § aw masEifaeT
YewraferT T, afes ot ot awenr
% Ao Ol 9 O% A9 IER Ag
AMAT g9 TF AL KT TE T IAHT
gra aTYF HY 9T & Maw JrET g A
1T AT g SAET

AT FEIL 3T FT gEa @ § 7 ol
g AT wg fFEgEkt W E faasht
wga @ it & & &)1 A g
# faweir #1 q¢ #fyer sSesma 85
featarz 2 1967 ¥, 9w fF geet §
1850 feftare 9T #ifter § 1 T 25
AT ATAT | T A ¥ 1964-65 ¥ W
1 oT §f52r FAqFIET AR @i 117
9 grar a1, o {5 1956-57 & IAq
SqTeT 4T, AT AATE # 730 WA 9T
#fqer &1 Ferie &1 a9 Hfver
Fovand 1964-65 § 1970 ar a7 f¥
wig § 2300 #9109 | THET WA
mg s gmasdz E1

gwiafa oY, AT FF F@A { @7
grm f5 qroa & oF Afeer ¥ qw soA
Atz AT A1 96 F 90T qEL ;T FE
ane gedr ®X S Hifs IEF I AT
@ o) 3w ST & frEl O g
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T|MH & wEk g W g ;W
SErEr Ag 2 Fi ! TEET F 4
g s oF a g T d w1
Iiafor &t & 9z 9 @Y AW
# guET gF g AT Agi g W H
ol ar gz wEx fare w 2, aqEd-
& o 3 o & e gfemr H o gl
e fa o @ @ swe ge smw
7 & fFagatdwm & FI0edr §, T
1 afas saear 35 A &) 9w 9F
aifas &7 § z@aT S 4E 99,
Al e ¥ AT g aga w0 oA
& g g9EAT gW g1 Il Ag § 1 WA
waneT ¥ gL i+ ¥_frar g fr ag ?
95T aga &Y war, afsw faeger adt gam
FNT FHAW w1 AfAREA A gar, AL
@rgo Wo THe FHT AT TN AT a7 A
T g At g & s g Fr e
F T T O G T AT R
gz g fs wa & St wwa § ggarw
g sust A W Eg fear oarg wEw
gEAg & awwE s § P W 9+,
w&a @i ) afeq 3T g @t fe,
qT H99 far frar 7 fraet awead
g A fram frar g ? § 9 wear g
T Taddz & f5 faq &t sww@ § 39
agw aieT fgemr g far &1 79g 93
& fr 9ud o= 79d &) gEIL A
e 7 gqey 5 &% g ! awre
FETE ? ag 9 ¥aw fefgeqm
qr W 1 @i g 5 Amasigsa
FAwggacagd S Faaar g fs
fefioqme g&@ T § qwAH #T g
AfeT v SEwE Ag &, dRETY A
& a1 #ar a9 T F fefgagma s 7
grg 75 fanr fafsmm greds & @
g afe Sifod @ § 91 g smedT &
faar ® 50 ®o HIUMN | ¥4T I IAHT
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[+t #az @ 77 ]
T IW AT AT ?

o wgm ag g fF a9y ger awer
ag & f5 a9 siteaw @@ 1| @@ AT
1 WISTA M a9 19 FT FfET
@it 1 gt dw ¥ fogd owmg e &
gt g JAfan s am wWr &, W
aTE T S FH T FAT AT I
g AT § &Y &t qiEr qwdE §4
Ream I vusgmag § fFagas
1974 a% a% NT 10 @ Tl
far ax @F sMurwrEe fET § o
D AT agw N W TN 49
F1 3 A% T a9 Fq1&T EOIT AT 0T
wAwEir saw s # dfar s
gt 1 it a5 faoet ofmAw e
g & gs1 @ 20 g ¥fam a9
F@ & | T AT T TR @A
s 40 qxdz Afgw 1 AR @ s ™
1974 as ¥@F< 10 @ AT A
Igh Az T FG WAT F s AWH
FT FT FH T THA G )

et ¥ & oF @l W IS
Y FEAT | ST FAT 7 cangE S
& amg gwEr ¥ @1 @ mAT F F=L AT
AT § ®eW §1 da & A
o Iuk AR S AT FT AT AT AT
& 98 9 g gE O | /Y @Y aa
agi X faat A s § & wda
g s wgw FAT €, IR @rA
o gg ¥ ¥ A, fox faay 717 Sqww-
few fwefads & 9981 10 Tz 79
ferd, o et g9 & agi 9T IR
el 2qm AR, afsas susiew
7t ofsfade sy, e amgfesnsse
#afadr w1 QU Sy | I9F TR A
THT FAEE § UF FSA FT IgR
w9 ffay | fe srat 24 gAIT
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T T F ORI G FIA E ATAT
o g afgd, arfs afam sama
& 1 afgn ¥ fa¥y s g+ I dfay,
gafrea Ofed | oF s ag o ST ey
for foast snme qifteeaT & 25 gl
Fo IT ¥ FATIT g1 I 9T AT 5 q7H
SZrmamsl | AT F T AIEE
ETA ¥ ow B AT WA
FT I AT FAT | T T@ ¥ Fwar
1T gt G F1 1500 FOT FIY
SR FT AT R 1 F9 1500 F0F
w9l ¥ ¥ 1200 FOT w9Y wET A
ey, WeFma & fa¥y awsd ) ge-
gre fegrat #1 e Hifsd, e Hifad
Y Q) ae-use e gfaar & gat d
fAATETTR

g agt @A W T FT oA FW
£ 13071 1200 FOT TIGT Sq7&T WIET
e mra@t # F7 @war g fF T
I F qRC AR [T A WA W
i, afsw st ag gXaT @
W & W Wegm # TE W
Wegma 93T | 19 918 Way fF ara
g & e w1 W g, e w9 Ty
ZET AT FT T qAT FT 37 AT T
5 gaT are Hf 9T & TE @1 Few w1
fa s | 3g TE@ W9 F TG
dea 1 & T F A AT FW@AE IART
QU #®ifax 1 a9g A F greq fow 2@
#ax § g S Q& e
gy S @E w1 AT g 99
¥ a8 oL BT g1 79 fad & adan
et 5 g ¥0 T 9 famam
FLAR TG AAI H 5@ T T FF FL !
adr IF g a3 |

SHRI SAMAR GUHA (Contai): Mr.

Chai Sir, a of students have
started raising slogans that they want jobs and
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not degrees at a recent tion. This
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should be taken as the red signal for an igni-
tion, to show the extent that the unemploy-
ment situation has reached today. The
unemployment situation cannot be discussed
in isolation of the objectives and structure of
planning. The architects of planning by
their defects, and in the objectives and also in
bave created a

I am quoting the figures given by the Presi-
dent himself, He says:

“After the three Plans, the estimate of
the unemployed varied from 10 million to 50
million and of under-employed, from 100
million to 170 million. The number of
educated unemployed rose by 13 per cent
during the first half of 1969. According to
the figures of Employment Exchanges, there
were 875 lakh matriculates. 1.85 lakhs
graduates and 53,118 cogineers in June,
1969. The total number of job-seckers in
November, 1960 were 34 lakhs as against
30.5 lakhs in November, 1968. In West
Bengal, Kerala and Maharashtra, 30 per
cent of the people are unemployed.”

These are the figures quoted by the
President himself. This: shows the immen-
aityof the problem. Io the brochure
1 by the Planning G i
thcyhavt said that after thc end orl':.he
Fourth Plan, there will still remain a
backlog of 19 million unemployed in our
country. Ido not want to quote more

figures,

What had been the defect in our
country ? Our Government is taking the
name of Gandhiji. In away, they have
made him not the living symbol of the
country but something else. When
Gandhiji—I was not a Gandhian—was rais-

Lh

P of industry, their pattern of emmmy
and their p of planning are 1
the same. Whati: t.lmirpnblm?'nmir

problem is: they have more land; less
agriculturists. They have more jobs; less
workers. Itis just the reverse of what our
potition is. Here, what did our planners do?
They started planning not with the labour
intensive objective but-with capital—intensive
objective. The result is what we see in the
Fourth Plan period.

MR. CHAIRMAN: Thehon. Member's
time is up.

SHRI SAMAR GUHA : I want at least
10 minutes.

MR. CHAIRMAN: But you never
consider our difficulty. Please be very brief.

SHRI SAMAR GUHA : Again, I would
quote what the President has said. He said :

“In 1938, together with Subbas Chan-
dra Bose and Dr. Viswesvarayya, it was
my unique privilege to convene the National
Planning Committee under the chairman-
ship ol‘ Pmdlt Jawabarial Nebru, Ome of
the dati of this
Planning Fm'um of India’s National Plan-
ning Committee related to the total pro-
gramme of manpower utilisation for the
benefit of all sections of the people.”

I am very glad that at least the President
has mentioned the name of the father of plan-
ning in India, Netaji Subhas Chandra
Bose. He again reiterated this in 1944
in the Tokyo University speech when
he said that the programme of Indian Planning
was defence intensive, and secondly, he said
that our objective of planning should be based
on employment. That is not done. I have

ing the question of the dh ec

my friend has very rightly pointed out tha
he did not want to take the country back
to the bullock-age. He meant that compared
to the countries like USSR, and America,

Iready said that in isolation if we try to devise
any means to solve the unemployment problem,
it will be absolutely wrong. Unless the
G ¢t is prepared to change drastically

the objective of our planning and - also the

our probl of employ was pletely

different.

The problems of Russia and America are
almost the same. Except ownership, their

of our planning, there be any
wayhkpamglcbywhmhyoum solve the
blem of P We  know that

M.r Kidwai, in the face of oppasition from

yment,
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many, decontrolled food and suceseded. Such
courage is required today for drastically
changing the objective and structure of our
planning.
17 brs.

I will conclude by giving three comstructive
!uggel&wns. M‘ter changing drastically the
of | capital-i : plan-
mng should be lumr.od to spheres like defence,
mining and oil exploration. The rest of the
investment should be made in small-scale
sector, for developing agro-industries and other
ancillary industries. Only if that is done there
is a possibility of tackling our massive unem-
ployment problem,

Another suggestion I would give is this.
The President himself has said that there are
53,000 unemployed engineers. It was anno-
unced the other day that by giving I0C pumps,
1000 engineers can be employed. Government
can solve this problem only if they decide that
they will not nnport any technical know-how
and techni from ide. Look at Bol
6000 Russian technicians have been imported.
In Goa Fertiliser plant, technicians from
outside have been imported. Today morning,
1 asked a question ‘about export of iron ore
and mang; ore. Eogi from Japan
are being imported for this purpose. If the
Government put a ban on import of technici-
ans from outside and for our industrial
development if Indun engineers are  utilised
. d of ig g , they can solve
the problem of u:mnploymenl of our engineers,

A few days ago, our Lrrigation Minister and
also Finance Minister said that a substantial
t will be 1 from PL 480 funds
for rural electrification. If that is really done,
if rural electrification is done on an  extensive
scale all over the country, agriculture, small-
scale industries, village industries and many
other things can be developed. Emphasis,
should thereforé be laid on this.
Thirdly, instead of diversifying the talking
of the problem of ploy by different
ministries, there should be one single Ministry
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| the 1 potentialities,
'I‘hsuhmld be done :.f'r.hcy really want to
tackle the unemployment problem.

st vy fag (tAqR) : Tl
wgrEE, T & g g § v ogar o
¥ FTd agaw aF G g3 24 Afew
5T & AT 97 IS # o99f g
ar fas oF avf & I 9 § 99t Qv
? &l ad g sy afErd w0, angdr
AW FT 1 AF qgfad MY #1 o«
Awd AF fas midt & ot Il @ W=t
agi gt & 1 wfFT 9Ey w8 afas @@
s # 3T a0 agt whT A
w & fadi § o ger gEw O §
TE 9T QFAIgHe THEA & qET g
& A & A g8t o Adt R &
Tga ¥ wial & 07 frg W gt qrw
A F fog ay § )\ 99 g7 @O I8
a9 @y § ff oommdz osesw §
am e sTar g ar af FTar @t
qara gfawa & 8% g & ar @y A
SIRT aEE A A A & N wE & e
qEATgiE TR $ qET FT gH A
@ A @AY T oesESrAA ¥
e T Iwd F1 F gerras @ 8
g I @ R T A A
ITFQ A eI qHAE AT qYAT
a ag § f5 998 @ g afus
FFTA W wEur grit 1 o & W g
gt # S IFC AT IAWT 0B qEN
ey & fas mzd aWd A aws @
ey &1 WAl qae oF afta & 9w
A FEETE AR IR T A
AT § a1 IR 7 W/ I AT AT
FFAT & A1 T I @1 &1 A1A e
@AY ARG T F g d G a@
&1 afe g a0 faad adf 8

a9 saw G g & froag awenm
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g F9 gl ? aga qg¥ wadie ¥ o
frar ar 5 g wreimifes wifar w600
FIT WA far . G g g7 aF S
I AT A @ ag gLt A & ww
& am wig § gard sifaw @ aifgd
s #réw fe=dl & | RaT AT F) ¢
o g I Ay o Eer J QR
WF IR WA A fF L@
T F g W aF A §, 99 e
¥ e &9 EEW FEw | |
o foar AT & 9Ed Wt @ waen #)Y
g FO § weg fas gwdt @0 @R
T W forr &7 e §, ag 0w
ATE TG T RS FEAR F ) T
a@ ¥ o fear qur a1 wwETQ &
AT B TG g% AF AW G F FHA |

srTifesy FTuF dar waw g &
3ud gw sor 9@ fo| Aw S e
gET &1 AR T aga F FEwA )
# argar g f5 nadiiE famard ¥ Ty,
ATAIGAT F GG IT FTAFET HIH FT TN,
gawr @iy F arfE ag S WA
FHEAT § qg LT |

AT g7 N w9y Agaw & e wEd
WA N G Tgw 39 afew wiat
IAFT TTE A g I, ST gEedm &
FT At gw s €

MR. CHAIRMAN: The hon. Minister

SHRI LOBO PRABHU (Udipi) : rose—

MR. CHAIRMAN : Nothing will go on
record until I permit it... (Interruption)**.

There is no time ; we have exceeded the time
« ..(Interruption)**. The House has exceeded
the time.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD): Mr. Chairman,
Sir, [ am thankful to thehon. Leader of the
Opposition who has brought this Resolution
before the House within a very short time from
28th November when this House had
an  opportunity to discuss this important
question.

Sir, even then and again now I would say
that Government gives the highest considera-
tion and importance to this question. Tt is
known to everybody that it is not a question
of finding facts, There are no disputes on
the facts. There is no question of controversy
or differences between Government and other
hon. Members on this question of unemploy-
ment in our country.

Sir, the hon. Member—Leader of the
bas rightly said that in
the three  plans successively—first,
second and third—we have increasing figures
of backlog of uncmployment s are reflected
by the increase on the live registers. I agree.
But I would humbly say that I do not agree
with the hon. Leader of the Opposition and the
bon. Members who say that Government has
10 national policy for employment.

Between 1951 and 1966 the labour force
that came into the market was 38 million
whereas we created jobs for 31.5 million. In
the three Plans as a result of sustained efforts
we have been able to create. opportunities for
employment. We have been able to place
many of those who were on our live register,
But at present it is difficult for us to say about
the exact figure of unemployment.

Shri Kanwar Lal Gupta and other friends
charged the Government for not being able
to give the precise figures. As is known, the
Planning Commission was giving the figure
of the backlog at the end of every Plan but
this was being questioned by hon. Members
in the House and outside. So, the Planning
Commission  itself and we ourselves thought
as to how to get exactly and precisely the

*#*Not recorded.
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backlog figurc. Because we had difficulty
about the exact difinition of employment,
under employ . loy and such
things, we appointed a commm.ee under
Professor Dantwala to advise us in this regard.
Though this ittee has not sul i its
report, we have got the summary of their
report.

According to the Committee, the character
of our y and ¢ quently that of the
labour force is such and so heterogenous that
it is not pussnhle to Jumfyaggngnuonmxo
single di 1 e. Therefore we
have got lhixdifﬁculty now though the live
registers  are there and they reflect unemploy-
ment to the extent the job seckers are
registered  with the employment exchanges.
The limitations of the employment hang;
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doing that. What is the allocation in the
Plan ?

SHRI BHAGWAT JHA AZAD: If the
hon, Member, instead of opening his mouth,
will open his cars, I will quote the figures of
what we are doing. We have now the Fourth
Plan almost finalised and have i d the
allocation by about Rs. 480 crores. I would
now like to quote how we propose to increase
the outlay on such sectors of our economy
that will give increased employment, as the
hon. Leader of the Opposition and other
Members suggested.

For agriculture and allied sectors pre-
viously we had planned to spend Rs. 2,217.5
crores. As a result of some more resources in
our hands and as a result of nationalisation of

data are there. There are persons who are
employed but still register themselves for
better jobs. Therefore, with these limitations,
the live register reflects to a certain extent the
unemployment situation in the country.

It is true that we have the figures in these
employment exchanges going up ; also of the
educated unemployed. We are trying to keep
a close watch over the situation and are

banking in the i Fourth Plan we are
going to spend Rs, 2,719.6 crores on this.
That is, we have increased this by almost
Rs. 500 crores. Similarly, for irrigation and
flood control our original estimate was
Rs. 963 crores, We arc going to spend now
Rs. 1,097 crores. For power it was Rs. 2,084
crores ; mow we have got Rs. 2,455 crores.
It is the positive step to control the labour
force coming in the market. On family

taking necessary toi pl
ment opportunities, The hon. Luderof the
Opposition has not only raised this question
but, I must say, has also suggested certain
measures as  other Members have also
done.

As was stated by Shri Kanwar Lal Gupta
and Shrimati Sinha, we must have in this
country emphasis on ll-scale industries ;
we must have repair facilities for agricultural
equipment that is being largely used in the
countryside ; we must have emphasis on
co-operatives. I must say that all this is the
sccond part of the Resolution of the hon,
Leader of the Opposition, namely, that the
G should all resources for
these things 30 as to increase employment
opportunities. I will say that that is what
we are doing at present ; we are increasing
substantially. .. . .. (Interruption)

SHRI SAMAR GUHA: You are not

planning we were to spend Rs, 300 crores ;
now we are going to spend Rs, 315 crores;
we have increased it by Rs. 15 crores in the
new Fourth Plan. Similarly, water supply,
irrigation, housing and urban development,
all these sectors, are the sectors which are
labour intensive.

Then, the bon. Member, Shri Samar Guha,
said, we should spend on defence—that is all
right—we should spend on industrial minerals
and we should also spend on such sectors of
industry which are labour intensive. I would
like to say that we are now spending on such
sectors of economy which are labour intensive.,
S0, we are already taking action on those
lines. As T have quoted from the figures in
the revised Fourth Plan, the Government are
now laying emphasis on. those sectors of
economy which are labour intensive. There-
fore, what the hon. Members suggested, to
spend more on agriculture, irrigation and
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power, small-scale industries, etc., we are
doing that because we know and we appre-
ciate that in this country, labour force is
growing very fast. Not only that. We have
got more labour force and we cannot, asis
done outside, mochanhethcm in this
country and, therefore, we have to spend

more on such sectors which are labour
intensive. We are doing that.
Another important point that was raised

was that we should spend more on rural
electrification. We agree, in the Second Plan,
we had a very small number of villages,
25,600 villages electrified and then we had
69,000 villages and, in the Fourth Plan, we
propose to spend Rs. 313 crores. We are
also trying to have the Rural Electrification
Corporation where we propose to  spend
Rs. 150 crores. Therefore, we are taking all
those measures that the hon. Members have
suggested and what the Leader of the
Opposition has said in the latter part of his
resolution that the Government should make
a suitable provision in the Fourth Plan.

1 would like to say that, at present, we arc
laying emphasis on labour intensive schemes,
like, roads, minor irrigation, soil conservation,
rural clocm.ﬁcaoon, village and small-scale
industries, houams and urban dcvclopmenL
The i Y

easing tempo  of agri P
ment by introducing multiple crops, the use
of high-yiclding varieties, expansion of minor

and m‘ur i.rl'igaﬁm. l.ncrcuing use of
fertiliser and manureandaubuamal flow of

cmdat hrough fi i will give
) for creating more opp ities for
cmployment  and, thereby, creating more

opportunities  of employment in the rural
areas as suggested by Shri Bhandare and
others. We want the development of agro-
bm:d industries and we hope that the
ities will grow at a
fauer rate. 'I‘hcrd‘orc, all these things plus
accelerated growth in manufacturing indus-
tries and encouragement to ancillaries, will
give more employment opportunitics to the
people.

it waew g ;. anw faed o

t oppor
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EqATaE ATIHT E, w1 Y oA F
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SHRI BHAGWAT JHA AZAD: Sir,
while replying to the points raised by various
hon. Members, I stated with the major points
raised by the Leader of the Opposition and
then I came to the points raised by Shr
Kanwar Lal Gupta, When I gave all those
figures, he was not present in the House,
I am sorry, when I was replying to his point,
he was not here in the House. Now, bhe is
raising the same question. I hope, he will
scc the record. But for his information, I
would say that the Dantwala Committee, the
experts and the Members inside the House
and outside have maid about the back-log in
the three Plans and the employment oppor-
tunities created and, as I said at the very
outset, inthe three Plans we have had more
labour force than the employment oppor-
tunities thiat we could créate. At this point
oftime, I cannot, categorically, say what
will be the position at the end of the Fourth
Plan. I hope the hon, Member would like
to know the figures. We all agree and there
is no difference. We will have more peopie
in the labour market because of the fast rate
of growth in  the population. There will be
much more willing hands to take opportunities
for job. What we should do is to allocate
the Fourth Plan in such a way that there will
be morc opportunities. 1 am giving the
positive side whereas he is trying to corner me
as to what would be the number of people
unemployed at the end of the Fourth Plan.
1 say what positive steps G are
taking. I can give facts and figures and if he
finds no use for them, I am helpless,

Therefore, from time to time we are taking
steps in these directions. We have also taken
a number of steps. For example, the most
important point that was raised was about
engineers who are unemployed in  the country,
While the Education Ministry has taken
certain measures about this, it so happened
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that we have got in the country a large
number of engineers and diploma-holders.
We estimated in the Third Five Year Plan we
would require at the rate of 25,000 engineers
and 50,000 diploma-holders and we would
create ploy oppor for them.
But it is known that at the beginning of the
Third Five Year Plan came a catastrophe in
this country. We had two aggressions—the
Chinese and the Pakistani aggression. We
bhad also two serious and severe droughts
consecutively with the result that our economy
could not progress as much as we anticipated.
Therefore, whereas the opportunities created
for the engineers were there, we had no
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a resolution and asked us to have a committee
of experts, we agreed...

SHRI P. RAMAMURTI (Madurai) :
You have still not appointed the Committee,

SHRI BHAGWAT JHA AZAD : I agree
that we have not been able to appoint that
Committee. The only point was that within
six weeks of our promising in the House I
finalised everything.

SHRI KANWAR LAL GUPTA: Then
what happened ?

SHRI BHAGWAT JHA AZAD: I would
expect Mr. Gupta who made an ultra-
ialistic pronouncement in the House while

cconomy to sustain them. Therefore this
difficulty. Now, the point is compared to
last year the ecconomy is picking up. There
is a ray of hope. We have 1.9% increase
employment compared to the previous year.
So we would not say that we have no diffi-
culty. I am putting all the facts and figures
very clearly and I must say that the only
point on which we differ is when the hon.
' Member said that there is no national em-
ployment policy, when the hon. Member said
that nothing has been done and when the
hon. Member said that nothing is being done.
We say that the patient needs treatment and
we are trying to get the medicine whereas
they say you cannot treat the patient. They
arc very pessimistic. But I am not so pessi-
mistic, I am an optimist that this country
with this Fourth Five Year Plan and more
and more allocation will be able to

. L
PP g the nat

me also....

tion of banks, to hear

SHRI KANWAR LAL GUPTA: On a
point of clarification, Sir.

MR. CHAIRMAN : He is not yielding.

SHRI BHAGWAT JHA AZAD: I am
replying to Mr. Ramamurti’s point. " Isay it
is true I could not do so. What happened is
this. In this question, whatever policy on
employment we may formulate, it is the
State Governments who have to carry out
and implement these things. Therefore, I
have finalised the terms and I have referred
it to all the State Governments, I have given
them last date also. Itisonly in the hands
of the State Governments. I hope I will be

the growing labour force and will be able to
give more cmployment opportunities. As I
said, our Fourth Five Year Plan which has
an outlay of Rs. 24,000 crores is giving
Rs. 485 crores more on this and itis being
spent more on the public sector with a  view
to have a labour-intensive economy. There-
fore, the increased outlay will be in a position
to help us very much.

The first part of the resolution of the hon.
Leader of the Opposition asks us to take note
of the situation of unemployment in the
country. That, I would humbly say, was
taken note of today and also on the 26th
November when Mr, Jyotirmoy Basu moved

able to the set up of the Committee

SHRI P. RAMAMURTI :
C i of Members of Parli plus
some economic experts; it should not be
entirely an official committee—that is riot the
idea.

It should be a

SHRI BHAGWAT JHA AZAD: I have
not said that. The hon. Member may read
his speech and then my reply. He asked about
Committee of Experts. In my reply I have
agreed to Committee of Experts. Mr.
Vasudevan Nair was in the Chair and he
asked : Also, Members of Parliament ? I said,
Yes, also Memt of So, I

Parl:
Par
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stand by that. In the course of time we will be
able to set up that C and therefi
the first part of the Resolution of the hon.
Member has been conceded by me. We  have
taken note of that and we are taking further
action.

As far as the second part of the Resolution
is concerned, Mr, Chairman, this is about the
allocation in the Fourth Five-year Plan. 1
have detailed the allocations in the Fourth
Five-year Plan and I have said that we are
increasing our allocations in the Fourth Five-
year Plan on such sectors of economy which
will give more opportunities for employment.
In the light of this I hope the hon. Member
will give the Government a chance to imple-
ment these things. As soon as the report of
the committee is submitted we will bein a
better position to take remedial measures.

Although I have not been able to reply to
all the points raised, I hope I have covered
all the major points. I hope the hon. Leader
of the Opposition will give us a chance to
implement the policy and withdraw his
Resolution,

SHRI P. RAMAMURTI: The hon. Minis-
ter said, the matter is referred to the various
States.  We do not know how long the States
will take over it ; may be, some of the States
may not take it as serious point ; they may
not reply at all. Thisis the condition under
which we are living. Therefore, will you
give specific time-limit before which if the
State Government does not send a reply, the
Government of India on its own volition will
sct up that Committee consisting of Members
of Parliament and certain economic experts,
to go into that question? Will you give that
assurance ?

MR. CHAIRMAN: Shri Kanwar Lal
Gupta.

=it waT " g aefy A,
¥ w2t w@eg & w@ar & qE Sean §
fF ¥ uF gUIeA 91, a8 WA TR
WA ALY &\ e ag § fF g
aF 7 9T § 3T SR 490C HIT 91
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g9 F 9% gL0F |fh &1 aEE T 09-
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#FMEJ™ F fay dare § fr guew
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So far as Mr. P. Ramamurti’s question is
concerned, we have asked the State Govern-
ments. I may say, whether they reply or not,
I would be in a position to set up the Com-
mittee before the next session of Parlia-
ment starts, It is only about 6 to 8 weeks.
That is all.

MR. CHAIRMAN: Dr. Ram Subbag
Singh.

DR. RAM SUBHAG SINGH (Buxar):
Iam glad the hon. Minister has realised the
gravity of the problem and has suggested
certain measures to solve the problem.

But he was very emphatic in regard to this
national policy for employment. I hope he
will realise this and if he examines it more
carefully, he will find that there is no policy
at all.

SHRI P. RAMAMURTI :
policy for unemployment.

There is

DR. RAM SUBHAG SINGH: There is
policy for unemployment and there is no
policy for employ In a ialist State
one mugt have a clear-cut policy; in regard
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to the employment, whoever is able-bodied
and has hands to work, he should be given an
opportunity to work according to  his capacity.
But that situation has not yet been created in
India, Therefore, thereis a need to create
that situation. You may have your own time-
limit say, for two years, four years, five years
or ten years. But the policy should beso
projected that any body who comes out of a
college or an engineering institute or any
uneducated youth who is a major and who
intends to work must have an opportunity to
work. There should also be norms in regard
to salary or wages. At present there isno
norm in regard to determining the salary of
employees either in the private sector or in
the public sector or in government because the
Pay Commission, from time to time, deter-
mines the service conditions as also the pay-
scales. And nobody can confidently say that
when he intends to work he will get ajob
wherever that may be and there he can do
his work. But he should get a wage or salary
commensurate with the work or the energy
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going to register their names and who are
going to work in the villages also for which
the job opportunities are going to be created,
they are not going to meet that number.
Therefore the backlog is going on increasing.
And it will increase even after the end of the
Fourth Five Year Plan.

So, despite this industrial recession or agri-
cultural improvement, all the able-bodied
people are not  going to get work. This must
not be minimised. We can all think over the
problem and how best to solve it. Because of
spread of education now thereisa trend to
restrict the admission. In Delhi nobody can
get admission if he is just a third-class. In the
engineering colleges or institutes, admissions
have been restricted. This is your own policy
because the human poweris big in India.
How are we going to utilise this man-power ?
And bhow are you going to create a good
atmosphere in this country ? A mention was
made also about the frustrated youths, That
type of opportunity must not be allowed to
be created.  Family planning is no solution to
the blem at all. But you did make a

that he will putin. There is a total bankruptcy
in these two fields. And nobody is confident
to say that he will be able togeta job and
nobody is also confident to-day to say that he
will get the salary according to the labour

menuon in this connection. I suppose you are
not going to highlight that. If you want to

create opportunities by following
the famlly planmng programme or by restrict-
ing admissions to the engineering colleges or

that he is going to put in. On these ground:
there is no policy at all. And therefore, I
would still like to impress upon him that

medical colleges, I am afraid that is not going
to be a solution to this major problem that is

btaining in this country.

Parliament as a whole must fc it a
policy in regard to providing cmployment to
everybody.

As regards the enginecring students, you
are good enough to make a mention that by
the end of the Fourth Five Year Plan, the
job opportunities that are likely to be created
with the implementation of the Fourth Five
Year Plan are going to be of the order of
about a lakh for engineering graduates. If
this is going to be the figure, only God alone
will help us.

For instance the hon. Minister did make a
mention in regard to irrigation projects—pro-
bably about minor irrigaton project. Itis
good that he is applying his mind on this,
But if you calculate it, the people who are

Therefore, I would like to suggest that they
should first have a programme formulated. A
minor should not be asked to work but
whoever attains majority should be provided
work and the moment a matriculate or gra-
duate comes out of school or college and he
intends to work, he should be provided work
and salary also. You may scale down the
salaries. If people are getting Rs. 5,000,
Rs. 10,000, Rs. 2,000 or Rs. 500 and Govern-
ment’s budget isnot a position to meet the
demand or bunger of the youths in the
country, the salaries should be scaled down.
Or they can start issuing coupons for 10, 15 or
20 per cent of the salaries or wages. But even
now GovVernment go on employing superan-
nuated people because that is their policy.
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Those who are their favourites continue even
after they are 65. ICSand other persons in
the employment of Government continue in
this way, This is a wrong policy. Previously,
people who reached the age of 55 were
retired. Why do not Government adopt that
rule to assist in the sol of the ploy
ment problem which is becoming more and
more acute today ? Or retire them at 50 and
ask them to go and work elsewhere in other

jobs.

Then as regards preserving dignity of labour,
nothing has been done. I do not deny that
we were also a party to that. In the imple-
mentation of the plans and during the Plan
holiday, dignity of labour had been completely
given the go-bye. This must also be borne in
mind. At least during the implementation of
the Fourth Plan, those who do manual work
in villages etc. should not be considered to
be second-class citizens. Those who work in
Government may, according to Government’s
standard, be doing good work. But those who
speak in Parliament or do clerical or adminis-
trative work are not doing productive work,
but the people who work in the fields and
factories or do animal husbandry are. Or
take again those who construct roads, build-
ings etc. Or take cottage industries. Cottage
industries have been completely neglected
these days. Some body mentioned Gandhiji’s
plan. That is the real way of going about the
problems in the country. Agro-industrial
complexes must be created everywhere.

The Minister mentioned about the expert
committee. They may suggest certain solu-
tions. But the Dantwala Committee has not
recommended any radical solution to the
problem.

Therefore, I feel that experts may be asso-
ciated with the committee, but it should be a
parli 4 i P over
by an MP and not a departmental committee.

Y s 3ad

The Minister talked about the State Govern-
ments. They come very little into the picture ;
because they have to run their economy as
advised by the Centre in accordance with the
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outline of the Fourth Plan or any plan,
therefore, their employment programmes are
also moulded in that direction. They cannot
go beyond that. Therefore, they may 1
the State Governments, but the ultimate
picture must emerge from here. They must
suggest a remedy for ending unemployment
of the ed d and d d as well as all
others who are willing to work.

MR. CHAIRMAN: Is anyone withdraw-
ing his amendment ?

SHRI BHAGWAT JHA AZAD: Nobody
is here to press them.

SHRI KANWAR LAL GUPTA: Let
there be a voice vote.

MR. CHAIRMAN :
Nos. | to 4 to the House.

I put Amendment

Amendment Nos. 1 to 4 were put and negatived

MR. CHAIRMAN: Has the Mover the
permission of the House to withdraw his Re-
solution ?

SHRI KANWAR LAL GUPTA: I object
to this. We do not want to give permission.
I do not expect the Leader of the Opposition
to withdraw the Resolution.

MR. CHAIRMAN : The question is :

““This House exp its grave

at the fast deteriorating employ situa-
tion in the country both amongst the educa«
ted and uneducated sections of the society
and calls upon the Government to make
suitable provision in the Fourth Five Year
Plan to relicve the grave unemployment
problem in the country.”

The motion was negatived



